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Ty UF RET FG10 qATd
(EIRESI2 NP ET))
g
7% faeeft, 10 7T, 2026

qr.#1.0. 192(7).—gafa, @faeme % siq=sg 309 F Tq® T Y& IIRAl FT AN F3d gu, TE
TTEST TR |, FATEe] U IRATY FedTor §omerd | 37 fAeers (Fareen), 3v Reesw (Rfvee wareey), s fAzas
(FaTees gEAT Oee ), gegrEs Feasw  (FEaa-udiEum), agras e (TEEuw s, ggeE Aees
(eFwaT fAmTor - ThEUw) i aeraE AT Aty (3 & - Rfvee w@re) & u i uw wdt it gty w7 A
e = foro et e a9 8, stata

1. STer| AT 3% W - (1) =9 A #7 "ierg 98 Ty vd aian fr §9eE, TEE @ T, 998
" TAT "G 9, WAl =AH, 2021 F

2. 3 TSI | I TR AT At & wgw= g
2. AN MAT- ¥ [ H, == =i & 9o st & &9 1 § FfAfde 93f 9w ang g

3. qE-gET, Rt oY a7 Afeaa § wW- S<F U=t Y GeAr, SHET SR e IAwhT Ja §feww § w7 AT
FATHTT F I ST ST 24 =T | IUTIG I AgHAT & w9 (2) ¥ (4) 9% # Ay sqam 21

4, Wt Y ugfa, sry-efwm, sEad, afe- S 7=t % 9t T g, Sg-HiET, aEar oY SHY e tad o a9 F
ZITT ST 3 AT % &9 (5) & (13) % #§ fAFAfEE g

5. fA<gar - 7 ==f~F -
1930 GI/2026 (1)
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() foraer Ta =fen & e ot ar a&t st €, fae a2, a1 fae fr e it g
(@) o st afey ar 9t F shfaa w2a, Bt =it & fare G g, an fawe frafm fi e,
I TaT 9T (FRE &7 97 Tl g h

T AT FET TEA GqE 1 AT g o6 vAT Ay 39 =t o fGarg F o=y T #7 A0 S Aty F e
AT g, T TET F F forw aew smee €, 9 9 Tl =fe w2 e % yade & ge 3 i

6. fafe =< i arfxe - sret TrdtT waresy yrfderor g forw o forfea sy ue, =g aF frag o B &
UHT FAT AELTF AT THIHA &, gl g ST (70 AT HIL 8, Ivg AGdG Fideh, TAT T AT a1 SART T 9T
Feh, A AT & foreft Saaer wr freft &t A sant & srteat & ara, sweer g farteer w gt

7. SARI- = [T it FE arq TH AeA, SrE-HET § g i o RAmEat a7 a9 T8 Sttt R de
TALHTY FIT =9 e § FHI-T97 9% A1 v 1w sraelt & srqame s srfaat, s sestaat, s+ ey
T, SAYA ST 3T =T AT ot & AAAT o oIy, ITae FHAr srferd g

TATESY 3T FEAT FHHTAT IT I AT § 37 Ao (Thidwa-wamae) & forg wdft A

qE FTATH | Tar it | afieReor Fa+ Gfeea § aq9 =% AT T | Wefy ot Hreft orft
qeqT gaar | FuSwa | o Se
=TT RINEIED e
IT forw g T | =Rt &
ferg
grtere v
I
Freary
1 2 3 4 5 6 7
37 e | 1(2022) | ATLTROT FxT | TE-11: AN Agl | AN ARl VG
(TAETTH | * e AT | A, Iq Af & (% . 67700-
-TATHA) | FAER | ggEfAT | 208700/-).
T RERIEE)
RIECEE IR el
[ERIEEI]
qHAT 8
"drefy weft | ofdter | wdff frogha: | s ar sREete arames | afz et e |
[EuEIE] # sratey, | wodl @ gR | grer adt St e A F Ao | fFanta | G
Ter Ffr®rg | vt gy | SeE oy ar vhttgRear | s gfefRafaat &
At F |8 a7 wiafagte | e fRT srom atafa g, | =9 A "
oo T ATHAT T v SR | AT
EIR SRIBEIE] AT raeT T
difer REALRIR-AK STt
FgaTa T ST ATAT
T fefzpat iy
RIRRIED gieeraar
T H AR
CEIURUREL
8 9 10 11 12 13
AN Aol AN Ael | gfafagiE TR HLHTL/IST TR/ | AR A@l | FH &6 qaT
(EREENRED R eI ISR EEIRIE ] AT
Hfaar afga): | "itaterss @rei/afeds qFe TETHET FHEAT
\%H%Hl.ﬁiQQIHIFQCIIW SIEERET
SATHETH HEITHT /AT I GEIES
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HILT =T TSI AT

IERIERIERIER PIC R
STErRTT ST
(#®) (i) I FTET A7 fFamr §
fafia araw 9w @39 U=
T 3T g &; AT

(ii) T FT=T AT Framr #
Jaa #feF ® wT\T 10 (%
56,1,00-1,77,500) a1 g%
¥ fFafig s wsH ue e
fgie * wamd @ 9ofy &
S e i B il e
(@) st Fwfefea gt
AEATU 3T AW TEaT &l -
(i) wTFar gt Createere
T HEATT | ST i =3,
(i) JoTE= qaT TATAAT H
T AT HT AAT

(feoaur » wfafaefte & safe,
S siavia ¥ g9 &
IAT Ar T s ' 4T
fowmr @ =@ gl & 2=
T gTd Rt 7 FTEe-
g U= U giafegte &
Fafer g ATIOAT A A9
T st 78t gt | afafaate
g Agie * oo afesaw
ATL-FHTHT AT T FA AT
dfaw ardia & o 56 a7 &
fer qg! g

TTESY 3T FEATT HHATAT AT Iq* A9 ¥ 37 Ao (Tehidiuw-fas) & forg wdt

9T HTATH | 9&i 60 | aFfieheor Fa #feFa | 9aq w7 TJATTT | "reftwadr | et et
qEaT g sar | fw s oo stTer
EERE FTer ATRAT | AT
EES Ffmamg | =t ®
Gk form arfers
EI I
rgard
1 2 3 4 5 6 7
ST e | 1(2022) | ATEROT FET | w711 AN AL | AR T AT TR
(wfrduw | w9 | FaT Fav @feFr & (% 67700-
-fm) F AT | ggmiAr | 208700/).
T RELIEE]
PIECLE] g, F
[ERISI
qHRAT g
T At | aREreT | At A gEia | e AT Sia e av RIES T F H
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[EauEIn T oafy, | AT AT RO | AT grT At drgem H 9 | fFwrfr | &=
et FirFE | AT AT gRr | et [ st ar eIt gyt
R F | Bl a7 wtafagie/ | sfafaete a1 smiee G gfafa g, | g
oo Il ATHAT ZIT STTORTT qrIahT | HAT AT
A A SRIBEIRE] LT gt
drfers REALRIR-{ES] ERIESILCI
Fgara Y ST ATt
T it
Rt 1 gfaeraar
ZIT H AT
2¥f o vt
8 9 10 11 12 13
EIUEE AN Ael | giAEERE Fear g AT | AN ARl | € AE
(CReEAEET REnEari R 2 M L I DR AT AT
gfaar @fgq): | Rt RII Tifatas T qTHT
EUETIAIELED TFT FAT
STRAIATET  HTeEdr UTH AT9TF
ATHTT | /AT I LRI

freafeamet & adfim e
srfersTY I
(#F) (i) g1 FT=T a7 o #
e sg™ @ @39 U"
g T gar ;AT

(ii) T FT=T A7 A9 #
Jaa #few & wWT 10 (=
56,1,00 - 1,77,500) =T
auwe H fAafea sramw o
39 12w AEE & ara
39 i § qi = a9 T FAT A
AHE I8
(@) s ffafea e
AEATT ST ATAF T@aT 2l -
(i) wTear yrE et
T HEATH & s=a At =4,
(i) @Te Y or@T afga &
H 9= 9 T AAA
(feoaur « gfafagf it sm@fe,
S| sf@ia F5T JeFh &
SHT AT Rt s ' A
faamr @ =@ gl w1 3
Te aTied T o= wree-
g 9T U yAERe #
FFty g ATIOAAT A 99
o sfera Agt gt | afafagte
g At F o srfesraw
AM-HHT ATEET ITH FLeA
sifaw a7 A 56 a9 &
aTfer Agl g
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HILT =T TSI AT

TATES 3 FSATIN TATAT AT I A9 § 37 s (varesy g==r faam) & g v faw

I FT ATH gat fr | Fefteor Jaq ffcra A aaa ey | Faa ae | ey st Hreft
AT EEREUMREEIC] ELIREY
A=A | AT ATHAT | S AT
Ie F ey | satwat
=T F form
grfer
AT 3T
A2
1 2 3 4 5 6 7
EERCEED 1(2022) | #TYTIOT Tqe-11: AN ARGl | AT ARl EIUGE
(FaTeeT gaAT | A He T FAT 9 A ¥ (=, 67700-
o= WERF | sgEfrT | 208700/-).
T T | oot
TR | e,
[ERIEEI
qHdT 8
el 9t e afedtar | Adt A 9gfa; | et A1 vaegRe AT | i off e |
ST AT AfRAT | A off #er gt | e gy 9ot A gem § | fFawh | B
F foro fafga aafer, Jr = ger | 7 gt Jew weta ar | et gt
A e Aferw | AR AT | AT afaEERe/ | g a1 smew G | @@ e, | §Egdae
FEATd e ar ATHAT GTT ST U ITART | HAT AT
iRt T gem SRIREIGES AT EREERER
H AT gAY AT EEAGRIEAR ST
Tet T ST ATt
aEIE
gferaar
8 9 10 11 12 13
AN Aot AN el | FfaFERe Fe T GLRTL/ITST AN A5l | T A F4r
(EReENRET LRI/ T &1 /EaT AT
Htear Afga): | Hert ar aifatas qITHE FAT
TS /A Teet®h HeFa STHHAT AT9TFH
STAAT HT=IAT YT ATHETT TR T
TEITATATIAT ITH
ERIERIERIERE Ciniu:)
EIBEARE

() (i) T FTET AT FAATT
# fafad s 97 "ga 9w
T foRaT g & AT

(ii) =1 FT=T AT farwmT
H q ffea § w7 10 (=
56,1,00 - 1,77,500) a1
aaFer § e sram aw
39 92 7 AgRE % TETa
39 Aoft § g ¥ 4T
ETNCAHE I3
(@) s At deafirn
AEATT T A9 T@aT
el -
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(i) wTeaT yT fEataee
IqT FEATT |
ESURRRTEIIRETEA ChY
e o ot /Ay
e # fReft =it
(ii) ST HaeT
gfErSETe T av #T
LRl
(feoqor : wiafagfe i
T F IAT A7 et e
TS AT AT § =
EREEIER R RG]
et s FreT-arg 7T )
sttt i safar g
ATYTOTTAT AT a9 &
wtere T2t gl | wfafagie
grer At o foro srfersraw
ST-HTAT SATAET ATH FLed
# sifaw arda =i =g 56
F9 T 7farew Agt gl

TATESY 3T FEATT FHHATAT AT 3T A1 § I Rersw (Rfvres waresw) & forg woft Faw

qg FT | gai Fit geqr | Fefteeor aa+ ffzea & aa9 ¢ T | #Hreft ot | e
T vz & | Boam | wdt
qTAT | ATA o
s= | =ARREr | S
Tug | Hfm T
1 e | s
% for
grfer
qe
T
Feary
1 2 3 4 5 6 7
37 fARers | 1(2022) * | =TETIO FAT | w11 AN | AR | AL
(Bfes | s | &= Ja= #f & (7. 67700-208700/-). | TEI T
RS ) | AR | gemirde
qiEdT | e
[ERIES g, &
qHAT
At | wRcfer s |l fat | Sefr Rt e et | A | af e
et sty 7tz WAt #Ter g | AT Fom ® A AT e et A ramf # B
[Eay FE BT RINIEICEARE I SRR G e A E R et | afifRafy
ST RIRINIER T ofafy | T H
EIE] AT FTT 2T | A A
iR CEIREIRED SEAT | AT H
* for aft g AT | T
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HILT =T TSI AT

fafea T8 ST ATt o
g &7 et #7 SOt
drfer sfaeraar
A&
e
SRRt
EARCHI
¥ Y
BN AT
T
8 9 10 11 12 13
AT AN Tl EIRIERIAT FRld THEAST SERET ST | AR | /A
GELl EEEENEET gei/EEET FEEt o wifates | T8 GEL
dfaer af2q): | TreAil/afeas AT STFRFITAT AT dr AT |
TTH  AqEeT eI /ATEar 9 TTHe
et F srefie U srfareerdr o AT
@) (i) T FwreT 71 Tanr § FEtaa SRR
STENTY ¥ HG9T I ST {7 ga 2 AT e

(i) g FeT A7 9w H gaq
#feer ¥ T 10 (= 56,1,00-
1,77,500) a1 T9Fer # At swamw
R I A U A T o s B b
H i a9 i g4 A gl ST
(@) i Faferiag defies seard i
AT T@AT gl -

(i) ATear yT fFeateenas a1 §eamE
q

EEUIE R TR IDIE A EAE R T T
/A ATew/FeET FaE | St
[ETET/TReTT # =,

(i) wETE/AEET wEdT TRETSATS
T A9 FT A

(feoqur « wiafRge  s@fta, S&F
HAMT FalT AL 6 AT AT Foheft ot
e A7 fFamr # = Aghie T 5=
Tgd gTiva fRHT o7 FTeT-aTg) U8 uT
gt &t s@afa g argmoaar 9w
Fd | ffaF Tar g gfafagie ger
e % forw srferam sr-HaT smaee
ITH A it dfaw qrE Fi g 56 a9
o e A5l g




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

TITESY 3T FEATT HHTAT AT I AT ¥ 7 Aersw (Fareew) F forw ot fFaw

I T AT | I&i ERIEaaY aa+ ffzea & aa9 w2 =9 oreft ocft | Hfieft
FreeaT Tz § | oS | ot
qAAT | ATA fFo
qFIIT | AT F | T
e form ey CIE]
GiE =fF
pIED
ferg
grfers
Sk
AT
EEUL
1 2 3 4 5 6 7
3T e | 1(2022) * | AT FAT FAT | FWE-11: AN Al | AN ARl | @[
i; ;'E)E' :lei{j A e AR § (7. 67700- e
h v SSEIER a9z, ® 208700/-).
[ERIEEI
qHAT 8
"qrefy ot | afvatar A | i ag i adt | S a7 St ar T e
[ELUEIE] gafy, afs | A= | aEemgmadi ST d g | Jf T
CIE] EIES] gra At sfafaates | St Sea s ar Farft | ofifRafy
RINRIET AT G qAqT st iF =T sriee BT T I | o H w5
oo fafea e agfaat g | strovm ofafa | < 4T
A ST ST ST ATeAT g, ar AT &
grfer et i wieraar IET gt
Fgara gr=aT | R
FIE) ST
RINRLED
ZITH AT
2t
8 9 10 11 12 13
EIUGE EIVGE EIGIER IR Fe T TEHRT/IST | AN Al | €9 AH
ERENRERIEL] ACHRTL/ET TS & /e AT ATTRT
afga): IRERT 77 EUEIPED ERREN]
EUETIEIECED T FLAT
ITFRATATET  TTEAAT AT AFITH
AHATT EEATH /AT ST GEIES

Frafiemert ¥ @l
TR ST

(&) (i) 9 Fre a1 Fam &
IERIE G I i e

e foRaT g & AT
(ii) g=1 reT A7 AT 7
Faq #ferm # w10

=
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HILT =T TSI AT

(%. 56,1,00 — 1,77,500) =T
Ty o R smamw
39 93 7w fAgte % TEra
39 Foft H 9= a9 fT 4w
# 2 8T

@) = At dafes
AEATT ST ATHF T@aT gf -
(i) arerar yr fEeafaeer
IqT FEITT |

ES IR REIPIEIE E I
wH /T A/
/e moge e §
Frueeft [Aero/oa §
e

(i) FEATEA/ATEST HaY
gfESETe T ag
el

(Feoqor : wfafagfs &t smafe,
ek stavta ¥ o &
I A7 R e WA A
e # = Tt w3
g aTia T e e
g 98 T gfagRe A
Fafy g gregTuaar AN
Fad T wfgw TE grem
EIRIER G- ER G
om eafesaw srg-HET
qaed ITH Fwed hrosifaw
AT AT A 56 a9 & wfarw

Tt

T

3T FTT TATAT AT 39 FFATT & agras Fras (Thdima-yeama ) & g« =

Ig FT ATH

]
&7

ERIETAN

aa+ &fzea & aq9 %

EEE
Tz T
sTaT
SRR
EE

et At
[ERdSIE
EIE]
RILRIE]
fere smg
AT

Hreft
Tt
f
EiE]
CIE]
frat
% for
drfars
AT T
EEL

2

7

IRECED
(TefrETuH-

ERUGE

1(2022)
* et
qT*
E IR

HTLTLT
EEREEL

-8
Fa= §few & (% . 47600-151100/-).

AT T

AT TR

AT T
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KK e, F
e
BRI
LELIES
HTeft At | FiRETEAr | 9 T A7 T a1 oA gy | JfR AT e |
EauE I Dl wEfa: AT | At A g § F Afvret Sew et | Fent | B
AT saty, | I ERt A | v wiafAgle o smies B sroeme | sefw | aRRafet
FfRat & | AR AR | A= T gfufa | dET A
o f@aRa | a7 g ar AT AT
A &Y gfafagn/ ELED] T geHet
Qe AT T geaaT | BT
W REIREIRES STUATT
e RE-LRI]
AR T BT W
FAT | 1L ST ATt
2T AT T et
sieradar
8 9 10 11 12 13
EIUEE AN ARl | IAEARE | Feaid a/IsT 93 /E@9 759 | AN dgl | 99 A
(sreuerTforR | erni/eara Rer ar arfataes EELEIRIUN
L TS /ATecTh HeFe? ITHHT AT GICERE: L
afga): HTIAT ITH SATHLATH HEITA /AT FLAT
gra freafaemerat & srefia ua ATTF
EIREARIEI Tl &

() (i) T w1 A7 fFamr § Fataa
STYTY I T IF €T 36T g ;
o

(ii) = T AT fAre T § aad
Afea § ¢ 7 (5. 44,9,00 -
1,42,400) =T F9%e1 § A=A smee
T 39 9% 1Y AgRE % TEra sq
Joft § <1 a9 ¥ FaT £ T 37

(@) St fArfertera srerfore srgard
ST A d T@ar ar -

(i) ATear yTe fEreafEemer ar
TEATT T = fi7 =54,

(i) T SroraT wToAT § T aw
FT AAA

(feoqur : wfafagie i s@f, [+
AT HRT TEHE & AT AT FRET
o= Tee a7 foer § =9 gy &
21 Tgel arhed ot v FwreT-arg]
9% q¥ widEgRe & os@Eta @
AIYOTAT d19 a9 T qfdeh T8t
g wfaftagfe g e * o
SAfewad AL-HAT Saad TTH e
#r sifaw arfrg &1 g 56 a9 ¥
Tfer Tl g
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TETEST 3T FEATO HATAT AT ST AV # qgras Ao (Tehuw-faw ) & o 9t [

qEFRTATH | ger T | Fefteor Fa+ ffzea & a9 w2 EpE] el ot | weft
g7 gz & | ueme T o
dqAAT | ATH ST AT
F9I9 | At & | stedr
T Ll R I A L
Gk arfers
&It
AR
1 2 3 4 5 6 7
EERED 1(2022) | |TYTIOT Tqe-8: AN Al | AT Tl KGN
e AT IR s A i (7. 47600-
(ST | ATF | i | 1511000)
fa<T) AT '
REEIEG]
T ——
[ERIASHE
qHRAT S
HTeft et T | AT A gt | T A7 I egRe a1 SHed gy et e &
oo s & ot "rer Rl | aedft & o 7 7 afv e wefy | af) o
T ARRAT | Fatd, | AT ST g | AT SAgh 31 SrHed At ot | affRaft
F o fafea | afe = | v wfafagie | Smom T | § T A
A ST ar ATHAT FTET afafa | &&T AT
drfers o fafer g, ar GREREE]
EESIUIEE] RP-ALE IR IhT [ERIEEII
xRt Y T ST ATt =T
FIT H AR fefrat i
ENLRIGE gfaerdar
8 9 10 11 12 13
EIUEE AN Al | TiAERe a1 ALRTL/IST LRI T | AN Al | §F A
CrENEE I e PSR e R I EI P ED AT AT
Hfaar afga): | dWodi/aieas daeaT ITHHATTTAT q qerEet
HTIAT T SATHETT T /AT FLAT
gra frsafa=mert & srefie ua ATTR
STferaTeY i LRI
) (i) T FTT AT FFamr &
i sram 9 /g9 98 g
[ERUEEERRI
(ii) = T AT fAWmr § aa

AfeFa § TqC 7 (5. 44,9,00 -
1,42,400) =1 T9er § e
AT U2 39 9% 1 AgRE % vara
39 Aot § a7 a9 ¥ qAT A 2 ST

(@) s FAaferfea defors sEard
T T TEar gl -

(i) \Tear yTe s fEemer a7
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e T a9 i =4,

(i) FTT TTRTY/IST LRI/
o et /e et 4 wifafas
TEAT/AeA®  HFT  ITHRATATAT
wra frafaemeat & T § d= a9
FT AAT

(feoqur : wfafagfe £ safar, Pes
ST el ALRT % 3T AT FReT
=g e T e # = gt &
I Tg i T e FTev-
T IF 9¥ Tiat=gs #it safa g
AT AT q9 7 AT @l
gt wfafrafe am fafE & o
Sty AT-EHT STaad 9T Heed
&1 sifaw ade #1 arg 56 a9 7
srfer T2t 2

TATESY ST FATO HATAY AT 39 (AT # qgra+ Aers (THLuH-g=rad ) F forg wdt s

T RTATH | O&l AT ERIERAN Faa Afca A aaa wae | I Us | "t adft Hreft st

= Tl ATRAT | ATl
IT F ey | =T
=T for drfer
AT T
ey
1 2 3 4 5 6 7
qETIT 1(2022) | |TETZOT =7-8: AN TGl | A AR AT TR
IRECIED *FE W | FEE AT S &fzFa & (= . 47600-
(THETOA- | FAAW | g | 151100/-).
qATET)) | W HEEIER)
AT | T, F
ERIE
qHAT &
Fefr ot | ofcfer | ol A wafr | St o Rtk o | AR aff o d

0 ST arer | 1 erafy, | wdt g ERl | srHers g wdt it 2o # | Fenfr |
srteat % | Ffe | Ar wei g | F Attt S aeta o | et affRerfaat

fom  fafed | &t a1 wfafrafe | aRfaRe a1 aiew B | sy 2 | & o3 @

arq 158 AHAT  FIT | SO U IHEN | HAT AT
Qrfer sgary RN IR =T ¥ e
EIECEC IRl Tgaar g ERIESIECI
i T H T S ATev
AN g AT Rfweat &t
GELl sfreraar

8 9 10 11 12 13
AN TR AN ARl | wAAARE FHT TEHR/TST | AN Al | S AE

(CEeEARET TR/ T S /FaTaT EELEIRIN
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TfereT afzq):

IGEIR I B I E1 P
EUETIAIECED TFT
ITFIIATAT  GreadT I
AqHATT  EHEATH/ATAAT
st & sadiw
TH T S
(F) (i) 7= FTT AT fFamr
# i s 9w ggar 1w
TOT 3T g & AT

(ii) T FreT AT AT
H a9 dfe § w2 7 (%
44,900 - 1,42,400) =T
e ¥ i smamw o
39 U2 W AERE & vEra
39 A0y § a7 99 fif Far &
2T, i
@) < et e
AR ATY {7 S AT TFAT Bl -
(i) ATe=ar wTe fEreafEEe
IqT AT | a=ere it =3,
(i)  smEdiEETes At
qfEeETe § ATESAE
g7 ufE F g9 ®
T aT FT ATHA
(feequr  : gfafagfe &t
THRTL o IHT AT FoFelT o
e ar Fam # o=+
e & % wgar gha
et s FreT-aTg 7' W
gfafage &1 s@fay
AT 9 a9 |
e & enfh afafaafe
g Rgfe % forg srfespaw
AT raed I FA
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T RTATH | O&l AT ERIER Faa Afcra A aaa wax | S Us | #ieft 9t Hreft st
a7 gerar | oS o S
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MINISTRY OF HEALTH AND FAMILY WELFARE
(National Health Authority )
NOTIFICATION
New Delhi, the 10th March, 2026

G.S.R. 192(E).—In exercise of the powers conferred by the proviso to article 309 of the Constitution, the
President hereby makes the following rules to regulate the method of recruitment to the posts of Deputy Director
(Health), Deputy Director (Digital Health), Deputy Director (Health Informatics) Assistant Director
(Operations-ABDM), Assistant Director (ABDM-Adoption), Assistant Director (Capacity Building-ABDM)
and Assistant Section Officer (IT-Digital Health) in the National Health Authority, Ministry of Health and
Family Welfare, namely:

1. Short title and commencement. - (1) These rules may be called the Ministry of Health and Family Welfare,
National Health Authority, Group A" and B" Posts), Recruitment Rules, 2021.

(2). They shall come into force on the date of their publication in the
Official Gazette.

2. Application- These rules shall apply to the posts specified in column 1 of the Schedule annexed to these rules.

3. Number of posts, classification and level in pay matrix - The number of posts, their classification and the
level in the pay matrix attached thereto shall be as specified in columns (2) to (4) of the said Schedule.

4. Method of recruitment, age-limit, qualifications, etc-. The method of recruitment, age-limit, qualifications
and other matters relating to the said posts shall be as specified in columns (5) to (13) of the said Schedule.

5. Disqualification. - No person, --
(a) who has entered into or contracted a marriage with a person having a spouse living; or

(b) who, having a spouse living, has entered into or contracted a marriage with any person,
shall be eligible for appointment to the said posts:

Provided that the Central Government may, if satisfied, that such marriage is permissible under the personal law
applicable to such person and other party to the marriage and that there are other grounds for so doing, exempt
any person from the operation of this rule.

6. Power to relax. - Where the Central Government is of the opinion, on a request made in writing by the
National Health Authority that it is necessary or expedient so to do, it may, by order, in consultation with the
Union Public Service Commission, and for reasons to be recorded in writing, relax any of the provisions of
these rules with respect to any class or category of persons.

7. Saving. - Nothing in these rules shall affect reservation, relaxation of age- limit and other concessions
required to be provided for the Scheduled Castes, the Scheduled Tribes, other backward classes, ex-
servicemen and other special categories of persons, in accordance with the orders issued by the Central
Government from time to time in this regard.
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Recruitment Rules for Deputy Director (ABDM -Administration) In Ministry/ Department of Ministry
of Health & Family Welfare

Name of No of Classification Pay Level in the Pay Whe Age Educatio
Matrix
Post Posts ther Limits for nal and
Sele Direct other
ctio Recruits Qualific
n ation
post/ required
Non for
- direct
Sele recruits
ctio
n
Post
1 2 3 4 5 6 7
Deputy Director | 1(2022) General Central L-11, Rs. Rs. 67700- Not Appl | Not Applicable INot Applicabl e
(ABDM - N . Service Ministerial 208700/-in the Pay icabl e
. . S‘%bJ‘e etto | Gagetted Group, A Matrix.
Administrat ion) | variati
on depen
dent
on
workl
oad
Wheth er agq Period of Method of In case of recruitment by| If a Dep | Circumst ances in
& Educat iong Probat ion if | Recruitment, Promotion/Deputation/ab| artm which UPSC to be
qualifi cation] any whether by direct s orption grades from ental Pro | consulted in making
prescri recruitment or by which moti on recruitme nt
bed for promotion or by promotion/deputation/abs| Com mitt
deputation/abs o rption to be made ee exist s,
. orption and what is
Direct percentage of the its com
R, . vacancies to be posit ion
eerut filled by various
tment methods.
will
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Applic | Deputation (including Officers under the Not Appl | Consultati on with
Applicable able short Term contract) Central icabl e Union Public Service
Government / Commissi on is not
StateGovernments/ necessary.
UnionTerritories/

Autonomous or

Statutory
Organizations

/Public Sector
Undertakings/

RecognizedResearch

Institutions/
Recognized
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Universities:

(@) (i) holding analogous
post on regular
basis in the parent
cadre/department;
or

(ii) with five years'
service in the grade
rendered after
appointment thereto
on a regular basis in
posts in level-10 (Rs.
56,100 - 1,77,500) or
equivalent in the
parent cadre or
department; and

(b)  possessing the
following
educational
qualification
and experience:

(i) Bachelor’s degree
from a recognized
University or
Institute.

(i) Five years’
experience in
administration
or establishment.

Note: The period of
deputation including
the period of
deputation in
another ex-cadre post
held immediately
preceding this
appointment in the
same or some other
organization/departme
nt ofthe Central
Government shall
ordinarily not exceed
Four years. The
Maximum age limit
for appointment by
deputation shall be
Not exceeding 56
years as on the last
date of receipt of
applications.

Recruitment Rules for Deputy Director (ABDM -Finance) In Ministry/ Department of Ministry of Health
& Family Welfare

Name of No of Posts Classification Pay Level in the Pay Whet her | Age Limits | Educatio
Post Matrix Select ion | for Direct nal and
post/ Recruits other
Non- Qualific
Select ion ation
Post required
for
direct
recruits
1 2 3 4 5 6 7
Deputy 1(2022) General Central L-11, Rs. Not Applic | Not Not
Director *Subiect to Service Ministerial Rs.67700- able Applicable Applicable
(ABDM - o Gazetted Group, A 208700/-in the
variation
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Finance) depen Pay Matrix.
dent
on
workl
oad
Wheth Period of Method of In case of recruitment | If a Depar | Circumst
er age & Probat ion | Recruitment, whether | by tmental ances in
Educat if any by direct recruitment Promotion/Deputation | Promotion | which UPSC|
ional or by promotion or /ab sorption grades Com mittee| to be
qualifi by deputation/abs from which exists, what| consulted in
cation orption and promotion/deputation/ | is its comp-| making
preseribed percent.age of the abs orption to be osition recruitment
vacancies to be filled | made
for .
by various methods.
Direct
Recrui
tment
will
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Applic Deputation (including Officersunderthe Not Applic | Consultati
Applicable able short Central Government/ able on .with
Term contract) Union
Public
State Governments/ Service
. L Commissi
Union Territories/ .
on 1s not
Autonomous or necessary.

Statutory

Organizations /
Public

Sector Undertakings/

Recognized
Research

Institutions/
Recognized

Universities:

(@) (i) holding
analogous post on
regular basis in
the parent
cadre/department;
or
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(ii) with five years'
service in the grade
rendered after
appointment thereto
on a regular basis in
posts in level-10 (Rs.
56,100 - 1,77,500) or
equivalent in the
parent cadre or
department; and

(b)  possessing
the following
educational
qualification
and
experience:

(i) Bachelor’s
degree from a
recognized
University or
Institute; and

(i) 5 years’
experience in
Finance
including
experience in
Budget and
Accounts.

Note: The period of
deputation including
the period of
deputation in
another ex-cadre
postheldimmediately
preceding this
appointment in the
same or some other
organization/departm
en t of the Central
Governmentshall
ordinarily not
exceed four years.
The Maximum age
limit for
appointment by
deputation shall be
Not exceeding 56
years as on the last
date of receipt of
applications.
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Recruitment Rules for Deputy Director (Health Informatics) In Ministry/ Department of Ministry of
Health & Family Welfare

Name of No of Classification Pay Level in the Whet her Select ion Age Limits | Educatio nal
Post Posts Pay Matrix post/ Non- Select ion for Direct and other
Recruits Qualification
Post .
required for
direct recruits
1 2 3 4 5 6 7
Deputy 1(202 General Central L-11, Rs. Not Applic able Not Not Applicabl e
Director 2) Service Ministerial Rs.67700- Applicable
(Health Gazetted Group, 208700/-
Informatic s) *Subject | A . .
L in the Pay Matrix.
to variati
on depen
dent on
workl
oad
Whether age & | Period of | Method of In case of If a Depar tment al Prom Circumst
Educat ional Probat Recruitment, recruitment by otion Com mittee exists, ances in
qualifi cation ion if any | whether by direct Promotion/Deput | what is its comp osition | which
prescri bed for recruitment or by ation/ab sorption UPSC to
Direct Recrui promotion or by grades from be
tment will apply deputation/abs which consulted
in the case of orption and promotion/deput in making
promot ees percentage of the ation/abs orption recruitme
vacancies to be to be made nt
filled by various
methods.
8 9 10 11 12 13
Not Not Deputation Officers under Not Applic able Consultati
Applicable Applic (including short the Central on with
able Term contract) Government / Union
StateGovernme Public
nts/ Union Service
Territorie/ Commissi
Autonomous on isnot
or Statutory flecessary.

Organizations /
Public Sector
Undertakings/
Recognized
Research
Institutions/

Recognized

Universities:

(@ (i) holding
analogous
post on
regular
basis in the
parent

cadre/depar
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tment; or

(ii) with five
years' service
in the grade
rendered after
appointment
thereto on a
regular basis in
posts in level-
10 (Rs. 56,100
- 1,77,500) or
equivalent in
the parent
cadre or
department;
and

(b) possessing
the
following
educational
qualificatio
n and

experience:

(i)  Degree in
Engineering/
Technology/
B.Sc. in
computer
science/BCA/
MCA from a
recognised
University/Inst
itute.

(i) 5 years’
experience
inIT
related

projects.

Note: The
period of
deputation
including the
period of
deputation  in
another ex-
cadre post held
immediately
precedingthis
appointment in
the same
orsome  other
organization/de
partment
oftheCentral

Government
shall ordinarily




[\ II—8vE 3(i)] HTL T (ST ETLTI0T 29

not exceed
Four years. The
Maximum age
limit for

appointment

applications.

Recruitment Rules for Deputy Director (Digital Health) In Ministry/ Department of Ministry of Health
& Family Welfare

Name of No of Classification Pay Level in the Pay Matrix Whe Age Educatio
Post Posts ther Limits for nal and
Sele Direct other
ctio Recruits Qualific
n ation
post/ required
Non for
- direct
Sele recruits
ctio
n
Post
1 2 3 4 5 6 7
Deputy Director | 1(202 General Central L-11, Rs. Rs.67700- Not Appl Not Applicable | Not
(Digital Health) Service Ministerial | 208700/-in the Pay Matrix. icabl e Applicabl e
2) Gazetted Group, A
*Subje ct to
variati
on depen
dent
on
workl
oad
Wheth er Period of Method of In case of recruitment by If a Dep Circumst
age & Probat ion Recruitment, Promotion/Deputation/abs artm ental ances in
Educat if any whether by direct orption grades from which Pro moti on which UPSC
ional recruitment or by promotion/deputation/abso rption| Com mittee | to be
qualifi promotion or by to be made exist s, what | consulted in
cation deputation/abs is its com making
prescri orption and posit ion recruitme nt
percentage of the
bed for vacancies to be
Direct filled by various
methods.
Recrui
tment
will
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Deputation Officers under the Central [Not Applicabl ¢| Consultati on
Applicable Applic- (including short Government/State with Union
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able Term contract) Governments/ Public
) o Service
UnionTerritories/ Commissi
on is not
Autonomous or
necessary.

Statutory Organizations
/Public Sector
Undertakings/

Recognized Research

Institutions/Recognized
Universities:

(@) (i) holding analogous post on
regular basis in the parent
cadre/department; or

(ii) with five years' service in
the grade rendered after
appointment thereto on a
regular basis in posts in level-
10 (Rs. 56,100 - 1,77,500) or
equivalent in the parent cadre
or department; and

(b)  possessing the following
educational
qualification and
experience:

(i) Degree in Engineering/
Technology / MBBS / BDS
/ Ayush / B.E/B.Tech. /
B.Sc. in computer science /
BCA

/ MCA from a recognised
University / Institute.

(if) 5 years’ experience in
Health/IT related
projects.

Note: Theperiod of deputation
including the period of
deputation in another ex-
cadre post held
immediatelypreceding this
appointment in the same or
some other organization/
department of the Central
Government shall ordinarily
not exceed Four years. The
Maximum age limit for
appointment by deputation
shall be Not exceeding 56
years as on the last date of
receipt ofapplications.

Recruitment Rules for Deputy Director (Health) In Ministry/ Department of Ministry of Health &
Family Welfare

Name of No of Posts | Classificatio | Pay Level in the Pay | Whether Age Limits Educati onal
Post n Matrix Selecti on for Direct and other
post/ Non- Recruits Qualifi
Selecti on Post cation
require d for
direct
recruits
1 2 3 4 5 6 7
Deputy 1(202 General L-11, Rs. Rs.67700- Not Applicable | Not Applicab Not Applica
Director 2) Central 208700/-in the Pay le ble
Service
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(Health) *Subj ect to | Ministerial Matrix.
variat ion Gazetted
depen dent Group, A
on workl
Oad
Whet her Perio d of Method of In case of | If a Depart Circums
age & Proba tion Recruitment, recruitme | mental Promoti | tances in
Educ ation if any whether by direct nt by on Commi ttee | which UPSC
al quali recruitment or by Promotio exists, what is
ficati on promotion or by n/Deputat | its compos ition to.be con.sulte
. . . d in making
presc ribed deputation/a ion/absor .
. . . recruitm ent
for Direc t bsorption and pti on
Recr uitme percentage of the grades
nt will vacancies to be from
apply in filled by various which
the case of methods. promotio
prom otees n/deputati
on/absorp
ti on to
be made
8 9 10 11 12 13
Not Not Appli Deputation Officers  under Not Applicable | Consultat ion
Applicable cable (including the Central with Union
short Term Government / Public Service
contract) State .
Commiss
Governments/
Statutory ion is not
Organizations / necessary

Public Sector
Undertakings/
Recognized
Research
Institutions/
Recognized
Universities:

(a) (1) holding
analogous post
on regular basis
in the parent
cadre/departme
nt; or

(i1) with five years'
service in the grade
rendered after
appointment
thereto on a regular
basis in posts in
level- 10 (Rs.
56,100 - 1,77,500)
or

equivalent in the
parent cadre or
department; and

(b) possessing
the following
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educational
qualification
and
experience:

(i) Degree in
Engineering/Tec
hnology/M
BBS/BDS/Ayus
h/BE/B. Tech/B.
Sc. in Computer
Science/BCA/M
CA from a
recognised
University or
institute; and.

(i) 5 years’
experience in
Health/IT
related
projects.

Note: The period

of deputation
including the
period of
deputation in
another  ex-cadre
post held
immediately

preceding this

appointment in the
same or some other
organization/depart
ment of the Central
Government shall
ordinarily not
exceed Four years.
The Maximum age
limit for
appointment by
deputation shall be
Not exceeding 56
years as on the
last date of

receipt of applications.

Recruitment Rules for Assistant Director (ABDM-Administration) In Ministry/ Department of Ministry
of Health & Family Welfare
Name of No of Posts | Classification | Pay Level in the Pay Matrix Wheth er Age Educati
Post Selecti on Limits for | onal and
post/ Non- | Direct other
Selecti on Recruits Qualific
Post ation
require d
for direct
recruits
1 2 3 4 5 6 7
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Assistant 1(2022) General L-8, Rs.47600-151100/-in the | Not Applica | Not Not
Director *Subje Central Pay Matrix. ble Applicab le | Applica
ABDM- Service Non- ble

Ministerial
Administrati  [ct to Gazetted
on variati Group, B
on
depen
dent
on
workload
Wheth er Period of Method of In case of recruitment by If a Depart | Circums
age & Probat ion | Recruitment, Promotion/Deputation/abs mental tances in
Educat if any whether by orption grades from which Promo tion | which
ional direct promotion/deputation/abso Comm ittee | UPSC to
qualifi recruitment or | rption to be made exists, what | be
cation by promotion is its compo | consulted
prescri or by sition in making
bed for deputation/abs recruitment
Direct orption and
percentage of
Recrui the vacancies
to be filled by
tment .
various
will methods.
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Deputation Officers under the Central Not Consultat ion
Applicabl G t/ ith Uni
ppiicable Applic able | (including short overnmen Applica ble ‘I)’Vlllblic on
Term contract) .
Service
State Governments/ Commiss
. L ion is not
Union Territories/
necessary

Autonomous or
Statutory Organizations
/ PublicSector
Undertakings/
Recognized  Research
Institutions/ Recognized

Universities:

(a) (i) holding analogous
post on regular basis
in the parent
cadre/department; or

(ii) with two years’ service
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in the grade rendered after
appointment thereto on a
regular basis in posts in
level-7 (Rs. 44,900 -
1,42,400) in the Pay
Matrix or equivalent in the
parent cadre or
department; and

(b) possessing the following
educational qualification and
experience:

(1)  Bachelor’s degree
from a recognized
University or Institute.

(i1) Three years’
experience in
administration or
establishment.

Note: The
deputation including the

period of

period of deputation in
another ex-cadre post
heldimmediately

precedingthis appointment
in the same or some other
organization/department of

the Central

Government shall
ordinarily not exceed three
years. The Maximum age
limit for appointment by
deputation shall be Not
exceeding 56 years as on
the last date of receipt of
applications.

Recruitment Rules for Assistant Director (ABDM-Finance) In Ministry/ Department of Ministry of Health
& Family Welfare

Name of No of Classification Pay Level in the Pay Matrix Whether Age Limits Educatio
Post Posts Selectio n for Direct nal and
post/ Non- Recruits other
Selectio n Qualific
Post ation
required for
direct
recruits
1 2 3 4 5 6 7
Assistant 1(2022) General Central L-8, Rs.47600-151100/- Not Not Applicable | Not
Director . Service Non- . . Applicabl e Applicabl e
*Subje L in the Pay Matrix.
(ABDM- Ministerial
Finance) ct to Gazetted
variati Group, B
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on
depen
dent
on
workl
oad
Wheth er Period of | Method of In case of recruitment by Ifa Circumst
age & Probat Recruitment, Promotion/Deputation Departm ances in
Educat ion if any | whether by direct R ental which UPSC
. . /absorption grades from .
ional recruitment or by . . . Promotio n to be
. . which promotion/deputation/ . .
qualifi promotion or by . Committ ee consulted in
. . absorption to be made . .
cation deputation/abs exists, what | making
. orption and is its recruitme nt
prescri .
percentage of the composit
bed for R )
vacancies to be ion
Direct filled by various
) methods.
Recrui
tment
will
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Deputation Officers under the Central Not Consultati on
Applicable . . . . with Union
Applic able | (including short Term Applicabl e .
Public
contract) .
Service

Government/State
Governments/

Union Territories /
Autonomousor
Statutory
Organizations/
PublicSector
Undertakings/

Recognized

Commissi on
is not

necessary.

Research
Institutions/
Recognized
Universities:

(a) (1) holding analogous
post on regular basis in
the parent
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cadre/department; or

(ii) with two years’ service
in the grade rendered after
appointment thereto on a
regular basis in posts in
level-7 (Rs. 44,900 -
1,42,400) in

the Pay Matrix or equivalent
in the parent cadre or

department; and

(b) possessing the
following educational
qualification and

experience:

(i) Bachelor’s degree
from a recognized
University or
Institute.

(i) Three years’ experience
in Finance in Central
Government/ State
Governments/ Union
Territories / Autonomous or
Statutory Organizations /
Public Sector Undertakings/
Recognized Research
Institutions/ Recognized
Universities.

Note: The period of deputation

including the period

of deputation in another
ex-cadre postheld

immediately precedinthis
appointment in the same
or some other
organization/ department
of the Central
Governmentshall ordinarily
not exceed three years.
The Maximum age

limitfor

appointment by deputation
shall be Not exceeding 56
years as on the last date
of receipt of

applications.

Recruitment Rules for Assistant Director (ABDM-Operations) In Ministry/ Department of Ministry of
Health & Family Welfare

Name of No of Classification Pay Level in the Pay Matrix Whet Age Limits Educatio

Post Posts her for Direct nal and
Select Recruits other
ion post/ Qualific
Non- ation
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Select required for
ion direct
Post recruits
1 2 3 4 5 6 7
Assistant 1(2022) General Central L-8, Rs.47600-151100/- Not Not Applicable | Not
Director . Service Non- . . Applic Applicabl e
*Subje L in the Pay Matrix.
(ABDM- Ministerial able
Operations) ctto Gazetted
variati Group, B
on
depen
dent
on
workl
oad
Wheth er Period of | Method of | In case of recruitment by | Ifa Circumst
age & Probat Recruitment, Promotion/Deputation/ab Depar ances in
Educat ion if any | whether by direct | sorption grades from which | tmental which UPSC
ional recruitment or by | promotion/deputation/abs orption | Prom to be
qualifi promotion or by | tobe made otion consulted in
cation deputation/abs Com making
. orption and mittee recruitme nt
prescri .
percentage of the exists,
bed for . .
vacancies to be what is
Direct filled by various its comp
) methods. ositio n
Recrui
tment
will
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Deputation Officers under the Central Not Consultati on
Applicable . . . Government / . with Union
Applic able | (including short Term Applic .
Public
contract) able .
Service
State Governments/ Commissi on
is not
Union Territories/
necessary.
Autonomous or
Statutory
Organizations/ Public
Sector  Undertakings/
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Recognized Research
Institutions/
Recognized
Universities:

(a)(i) holding analogous post on
regular basis in the parent
cadre/department; or

(i1) with two years’ service in
the grade rendered after
appointment thereto on a
regular basis in posts in level-7
(Rs. 44,900 - 1,42,400) in the
Pay Matrix or equivalent in the
parent cadre or department;
and

(b) possessing the following
educational qualification and

experience:

(i) Bachelor’s degree from a
recognized University or
Institute.

(i) 03 year experience in
Operations of public service
delivery in IT/ Health related
Projects. Note: The period of

deputation  including  the
period of deputation in
another ex-cadre post held
immediately preceding this
appointment in the same or
some other
organization/departme nt of the
Central Government  shall
ordinarily not exceed three
years. The Maximum age limit
for appointment by deputation
shall be Not exceeding 56
years as on the last date
of

receipt of applications.




[T @72 3(i)]

GIESEEIRIE EE RS R IE)

39

Recruitment Rules for Assistant Director (ABDM- Adoption) In Ministry/ Department of Ministry of Health
& Family Welfare

Name of No of Classification Pay Level in the Pay Whether Age Limits | Educatio
Post Posts Matrix Selectio n for Direct nal and
post/ Non- Recruits other
Selectio n Qualific
Post ation
required
for direct
recruits
1 2 3 4 5 6 7
Assistant 1(2022) | General Central L-8, Rs.47600-151100/- Not Applicabl | Not Not
Director . Service Non- . . e Applicable Applicabl e
*Sub the Pay Matrix.
(ABDM- W€ Ministerial fn the Fay Matrx
Adoption) ct to Gazetted
variati Group, B
on
depen
dent
on
workl
oad
Wheth er Period Method of In case of recruitment If a Departm | Circumst
age & of Recruitment, by ental ances in
Educat Probat whether by direct | Promotion/Deputation Promotio n which
ional ion if recruitment or by . Committ ee UPSC to be
. . /absorption grades from . .
qualifi any promotion or by which exists, what consulted in
cation deputation/abs . . is its making
. promotion/deputation/ .. .
. orption and . composit ion | recruitme nt
prescri absorption to be made
percentage of the
bed for .
vacancies to be
Direct filled by various
. methods.
Recrui
tment
will
apply
in the
case of
promot
ees
8 9 10 11 12 13
Not Not Deputation Officers under the Not Applicabl | Consultati
Applicable Applic (including short Central . on with
able Term contract) Union

Public
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Government / State
Governments/
Union Territories /
Autonomous or
Statutory
Organizations/
Public Sector
Undertakings/
Recognized

Research
Institutions/
Recognized
Universities:

(a)(i) holding

analogous post on
regular basis in
the parent
cadre/department

; or

(i1) with two years’
service in the grade
rendered after
appointment thereto on
a regular basis in posts
in level-7 (Rs. 44,900 -
1,42,400) in

the Pay Matrix or
equivalent in the
parent cadre or
department; and

(b) possessing the
following educational
qualification and
experience:

(i) Bachelor’s degree
from a recognized
University or Institute.

(ii) 3-year experience
in health sector
including coordination
with outside agencies/
external stakeholders.

Note: The period of
deputation including
the period of
deputationin
anotherex-cadre post
held

immediately

Service
Commissi
on is not
necessary.
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preceding this
appointment in the
same or some other

organization/

department of the
Central
Governmentshall
ordinarily not exceed
three years. The
Maximum age limit
for

appointment by
deputation shall be
Not exceeding 56
years as on the last
date of receipt of

applications.

Recruitment Rules for Assistant Director (ABDM- Capacity Building) In Ministry/ Department of Ministry
of Health & Family Welfare

Name of No of Posts| Classification Pay Level in the Pay Whether Age Limits | Educatio
Post Matrix Selectio n for Direct nal and
post/ Non- Recruits other
Selectio n Qualific
Post ation
required
for direct
recruits
1 2 3 4 5 6 7
Assistant 1(2022) General Central L-8, Rs.47600-151100/-  [Not Applicable | Not Not
Director Service Non- Applicable Applicable

*Subject to in the Pay Matrix.

(ABDM- . Ministerial Gazetted
variati on Group. B
Capacity depen dent P>
Building) on workload
Wheth er Period of | Method of In case of recruitment If a Departm | Circumst
age & Probat ion | Recruitment, by ental ances in
Educat ional| if any whether by direct | Promotion/Deputation Promotio n which
qualifi recruitment or by . Committ ee UPSC to be
. . /absorption grades from . .
cation promotion or by which exists, what consulted in
prescri bed deputation/abs . . is its making
. . promotion/deputation/ .. .
for Direct orption and . composit ion | recruitme nt
. absorption to be made
Recrui percentage of the
tment will vacancies to be
apply in the filled by various
case of methods.
promotees
8 9 10 11 12 13
Not Not Deputation Officers under the Not Applicable | Consultati
Applicable Applic (including short Central Government / on with
able Term contract) State Governments/ Union
Union Territories / Public
Autonomous or Service
Statutory Commissi

Organizations/Public on is not
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Sector Undertakings/
Recognized

Research

Institutions/
Recognized
Universities:

(a)(i) holding
analogous post on
regular basis in
the parent
cadre/department
;or

(ii) with two years’

service in the grade

rendered after
appointment thereto on

a regular basis in posts

in level-7 (Rs. 44,900 -

1,42,400) in

the Pay Matrix or

equivalent in the

parent cadre or
department; and

(b) possessing the
following educational
qualification and
experience:

(i) Bachelor’s degree
from a recognized
University or Institute.
(ii) 3-year experience in
Training or Capacity
Building or in
Information, Education
and Communication
(IEC) of any
government project or
scheme.

Note: The period of
deputation including
the period
ofdeputation in
anotherex-cadre
postheld

immediately
preceding this

appointment in the

same or some other
organization/
department of the
Central
Governmentshall
ordinarilynot exceed
three years. The
Maximum age limit
for

necessary.
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appointment by
deputation shall be
Not exceeding 56
years as on the last
date of receipt of

applications.

Recruitment Rules for Assistant Section Officer (ABDM-Administration) In Ministry/ Department of
Ministry of Health & Family Welfare

Name of No of Classification Pay Level in the Pay Matrix | Whether Age Limits | Educatio
Post Posts Selection | for Direct nal and
post/ Recruits other
Non- Qualific
Selectio n ation
Post required
for direct
recruits
1 2 3 4 5 6 7
Assistant 2(2022) | General Central L-7, Rs. 44900- Not Not Not
Section *Subject { Service Non- 142400/-in the Pay Applicable Applicable Applicable
Officer e Ministerial Non- Matrix.
ABDM- variati on Gazetted Group,
depen den| B
Administrati on | on workl
oad
Whether Period Method of In case of recruitment by If a Departm| Circumst
age & of Recruitment, Promotion/Deputation ental ances in
Educat Probat whether by direct . Promotio n | which
. .. . /absorption grades from .
ional ion if recruitment or by hich Committ ee | UPSC to be
qualifi any promotion or by whie . . exists, what | consulted in
cation deputation/abs promotl.on/deputatlon/ is its making
. . absorption to be made ... .
prescri orption and composition| recruitme nt
bed for percentage of the
Direct vacancies to be
Recrui filled by various
tment methods.
will
apply in
the case
of
promot
ees
8 9 10 11 12 13
Not Not Deputation Officers under the Not Consultati
Applicable Applic (including short Central Government / Applicable | on with
able Term contract) State Governments/ Union
Union Territories / Public
Autonomous or Service
Statutory Organizations Commissi
/ on is not
Public Sector necessary.
Undertakings/
Recognized
Research

Institutions/
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Recognized
Universities:

(a) (i) holding analogous
post on regular basis
in the parent
cadre/department; or

(ii) with Five years’
service in the grade
rendered after
appointment thereto on
a regular basis in posts
in level-6 (Rs. 35,400-
1,12,400) in

the Pay Matrix or
equivalent in the parent
cadre or department; and

(b) possessing the
following
educational
qualification and
experience:

(i) Bachelor’s degree
from a recognized
University or
Institute.

(i) Two years’
experience in
administration or
establishment.

Note: The period of
deputation including
the period of
deputationin anotherex-
cadre postheld
immediately
precedingthis
appointment in the
same or some other

organization/

department of the
Central Government
shall ordinarilynot
exceed three years.
The Maximum age
limit for appointment
by deputation shall be
Not exceeding 56 years
as on the last date of
receipt of applications.
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Recruitment Rules for Assistant Section Officer (ABDM- Finance) In Ministry/ Department of
Ministry of Health & Family Welfare

Name of No of Classification Pay Level in the Pay Matrix | Whether Age Limits | Educatio
Post Posts Selection | for Direct nal and
post/ Recruits other
Non- Qualific
Selectio n ation
Post required
for direct
recruits
1 2 3 4 5 6 7
Assistant 2(2022) | General Central L-7, Rs. 44900- Not Not Not
Section *Subje Service Non- 142400/- Applicabl e | Applicable Applicable
Officer Ministerial Non- . .
ABDM.- ct tF) . Gazetted Group, in the Pay Matrix.
variati B
Finance on
depen
dent on
workl
oad
Wheth er age | Period Method of In case of recruitment by Ifa Circumst
& Educat of Recruitment, Promotion/Deputation Departm ances in
ional qualifi Probat whether by direct . ental which
. A . /absorption grades from .
cation prescri | ion if recruitment or by hich Promotion | UPSC to be
bed for any promotion or by whie . . Committee | consulted in
Direct Recrui deputation/abs promotl.on/deputatlon/ exists, making
. . absorption to be made .. .
tment will orption and what is its | recruitme nt
apply in the percentage of the composit
case of vacancies to be ion
promotees filled by various
methods.
8 9 10 11 12 13
Not Not Deputation Officers under the Not Consultati
Applicable Applic (including short Central Government / Applicable | on with
able Term contract) State Governments/ Union
Union Territories/ Public
Autonomous or Service
Statutory Organizations/ Commissi
PublicSector on is not
Undertakings/ necessary.
Recognized Research
Institutions/
Recognized
Universities:
(a) (1) holding analogous
post on regular basis
in the parent
cadre/department; or
(i) with Five years’
service in the grade
rendered after
appointment thereto on
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a regular basis in posts
in level-6 (Rs. 35,400-
1,12,400) in

the Pay Matrix or
equivalent in the parent
cadre or department; and

(b) possessing the
following
educational
qualification and
experience:

(i) Bachelor’s degree
from a recognized
University or
Institute.

(i) Two years’
experience in Finance
in Central
Government/ State
Governments/ Union
Territories/
Autonomous or
Statutory
Organisations/ Public
Sector Undertakings/
Recognised Research
Institutions/
Recognised

Universities.

Note: The period of
deputation including the
period ofdeputation in
anotherex-cadre postheld
immediately precedingthis
appointment in the same
or some other
organization/ department
of the Central
Governmentshall ordinarily
not exceed three years.
The Maximum age limit
for appointment by
deputation shall be Not
exceeding 56 years as on
the last date of receipt
of applications.
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Recruitment Rules for Assistant Section Officer (ABDM- IT-Digital Health) In Ministry/ Department
of Ministry of Health & Family Welfare

Name of No of Posts Classification Pay Level in the Pay Whether Age Limits | Educatio
Post Matrix Selection | for Direct nal and
post/ Recruits other
Non- Qualific
Selection ation
Post required
for direct
recruits
1 2 3 4 5 6 7
Assistant 1(2022) General Central L-7, Rs. Not Not Not
Section *Subje ct to Se.rvlice Non- 44900- - Applicabl e | Applicable Applicabl e
Officer e Ministerial Non- 142400/- in
ABDM-IT- variati on Gazetted Group, B the Pay
depen dent .
.. Matrix.
Digital on workl
Health oad
Wheth er Period of Method of In case of recruitment | If a Departm Circumst
age & Probat ion if | Recruitment, by Promotion/ ental ances in
Educat any whether by direct Deputation/ Promotion | which
ional recruitment or by absorption grades Committ ee | UPSC to be
qualifi promotion or by from which exists, what | consulted in
cation deputation/abs promotion/deputation/ | is its making
prescri orption and absorption to be composition| recruitme nt
bed for percentage of the made
Direct vacancies to be
Recrui filled by various
tment methods.
will
apply in
the case
of
promot
ees
8 9 10 11 12 13
Not Not Applic Deputation Officers under Not Consultati
Applicable able (including short the Central Applicable | on with
Term contract) Government / Union
State Public
Governments/ Service
Union Territories Commissi
/ Autonomous or on is not
Statutory necessary.
Organizations/
PublicSector
Undertakings/
Recognized
Research

Institution/
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Recognized

Universities:

(a) (i) holding
analogous post
on regular basis
in the parent
cadre/department
; or

(ii) with Five

years’ service in

the grade rendered
after appointment

thereto on a

regular basis in

posts in level-6

(Rs. 35,400-

1,12,400) in

the Pay Matrix or
equivalent in the
parent cadre or

department; and

(b) possessing the
following
educational
qualification
and

experience:

(i) Degree in

Engineering or

Technology / B.Sc.

in Computer
Science / BCA /
MCA from a

recognized

University/Institute,

(i) 2 years’
experience in the
field of
information
technology or
health related

projects.

Note: The period
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of deputation
including the
period
ofdeputationin

anotherex-cadre

Post held

immediately
precedingthis
appointment in
the same or some
other organization/
department of
the Central
Governmentshall
ordinarilynot
exceed three
years. The
Maximum age

limit for

appointment by
deputation  shall
be Not exceeding
56 years as on the
last  date of

receipt of

applications.
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